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bitcT'Stat* Movcnwnt of Foodgrahw

341. SHRIGANGACHARANUX)HI: 
WiH th« Minist«r of FOOD AND aV L  SUP-
PLES be pleased to state:

(a) whetherGovemmenthaveremoved 
the ban on inter-state movement of wheat 
and rice; and

(b) ifao.theratesofwheatprawailngin 
principal maifcets after removal of thia ban 
and the major Stales benefitled as a resukof 
it?

THE MINISTER OF STATE IN THE 
l4iNISTRYOF FOOD ANOCIVIL SUPPUES 
(SHRIRAIMPLUANPATEL):(a) The entire 
countiy is treated as one zone for inter-State 
movement of wheat and levy-free nee since 
13th April. 1977 and 30th September. 1977.
respectively-

(b) Does not arise.

Import of Eaaentlal Comnwdttiea

342. SHRIK.RAMAMURTHY: WiNthe 
MMatMOl FOOD AND CIVIL SUPPLES be 
pleasodtoat«to:

(a) the armual demand and supply of 
•ssM lisI oonunodiliBS such as food-arains 
pubatk adMe otts. mic and mik pn^ucts. 
aiigar and jaggaty (including Khandsari) 
aepanlely artd the corresponding supply of 
such Mem during 1968-89 and 1989-90;

(b) the import component of each of 
auch oommodWaa during this period?

THE MMISTB^ OF STATE M IHE 
MMISTRYOFPOOO ANOCIVIL SUPPLES 
(SHRI RAM PUJAN PATEg: (a) The de-
mand for a particular commodity depends of 
the cvileria methods used for arriving at the 
demand for the commodity. However, par 
capita net awairtiity of cereals, pulsea. adMe 
ols and sugar for the year1988-89are (̂ ven 
bebw. Similar intormation for 1989-90 have 
not yet become available.

H0m y«ar

1989

1 2 3

i) Cereals 456.2 grams par day

B) Pulses 40.4 grams par day

Hi) Foodgrains 486.6 grams per day

I06M 0

Edible Oils 5.3 kg. par annum

V ) Sugar 12.2 kg. per annum

(b) The import of these commodkias during 19BS-80 and 1968-90 wara as


